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 ̂io (̂U can be aeot  and 
' as per latest arraafsineots7 

thM In Hy<ierabad and Secundwap 
bad, exist in the Hyderabad St«t»T

ne ItopBiy MtaiiMur ot Cttmmul. 
(Shri Raj Bahador): (a)  At 

HWwabad' and: Secunderabad.

(b)  26. The names c f stations are 
Ciy<m in the staîent placed on 
^We of tbe House.  [;$«• Appendfer 
XII, annexure No. 10.)

Export of âwar fi«om Hyderabas

1483. Shri H. G. ValsliiMv: WiU the
u

(a) the quantity of Jawar agreed tD' 
be export̂ from HydsrabM Ststo- 
during the next two montba; and

(b) to wbat States it would be «• 
ported and at what ratet

'■« 5S,una
tons consisting of both old and new 
jdwar,

(b)  This jawar will be exported to 
Bombay, Madras  and Mysore.  The 
prto WiU vary between Bs. 9/12./4 per 
TOund to Rs. 11/8/9 per maund d«t- 
pcnding on quality.

ST n |«n|«»» m Pwf̂

TVfW Rif: (̂) W W

jPTi   ̂fr îrr

>T T̂TT 3T̂T JT .lsf

W ftW'tV: SSTSfl' f ?

(̂ ) Jlfs ft   ̂JTt̂PTT TV 

?JT P̂q-Tf:̂?r vV 3TR»ft ?

The Deputy Minister of Gemnnni- 
rmtlong (Shri BaJ Bahadnr); (u> Ito. 
Sir.

fb) Does not arise.

Nation.al Highways

14S9i Shri Joachim  Alva: (a) Will 
the Minister of Transport be pleased 
to 5;tate whether the North  KaDttCa 
District ftpures in  the scheme  fpr 
National Highways?

Cb) When do Government propose 
to link the North Kanara District with 
Ihe National Hîhwty»T

145 PSD

•̂Deputy MOnlsler  of RaUways 
 ̂ Xms9Ht (8M Alacesam):  («)
Na

(b) Then is no such proposal

 ̂  T ̂  rn liW ftr:

(V) anw-d   ̂aitw 

av ̂'hn: tc tw % Tstt ir

 ̂  arr# % ftm }<;

(r) T»T # %  ylwrf

 ̂ ir afhc PiW'ft  ^

#  srmwpft %  vTTir

jf: WT

(>r) WT ̂TTTTT ̂  5̂S»rT*ff

fWw SUPV V’SIT

The Deputy Minister of  Bnllwa7» 
and Transport (Shri Aiagesan): Parti-
nilars are being collected and wlU be 
furnished as soon as they are reedy,

Fbrtilizers

1491. Slhrt P. C. Bose; Will the
Minister of Food and Anricultave be 
pleased to state:

(a) the  total quantities of  Am*
monium Sulphate that wex̂ used  as 
fertilizer during the years I960. 1951
and 1952:

(b) whether it is a fact  ĥat the 
demand of this fertilizer is graduaÛ 
decreasing particularly in some Statet; 
and

(c) if so, the Teasons therefor?

The Minister of Food <tnd Agricul
ture (Shri  Ktdwai):  :a) According
to  the  information  available the fol
lowing quantities of Sulphate of  Am- 
moniai were consumed  as  fertilizers 
wuring the last three years:—

Year

“IflSO
1951
195Z

Quantity (Tons)

2.88.114 08 
2.59.217 Ol 
2.27,207 30
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(b) and (c). A statement Bhowinc 
the quantities of Sulphate of Aminonia 
consumed m the various State  Gov
ernments and by the commercial in
terests during the last three years is 
placed on tliî Table of the House. [See 
Appendix XII, annexure No. 11.]  It 
will be observed that while there was 
a general increase in consumption in 
the States during 1051. the consump
tion  decreased in some States dur
ing 1952. The main reasons for  the 
decrease were insufficient rain and 
high price of the fertilizer.

Regulatgr-cutti-Rgad  Bridge over 
River Krishna

1492. Shri Buchhlkotaiah: Will the
Minister of Transport be pleased to
state:

(a) whether It is a fact that the 
proposals for the construction  of a 
regulator-cum-road  bridge over the 
River Krishna Anicut have  reached 
recently the  Centre  from  Madras 
State Government;

(b) if so, whether a copy of the 
same will be placed on the Table of 
the House;

(c) whether Government propose to 
put the plan into operation at an aailjr 
date; and

(d) if so, when the work will be 
started?

The Deputy Minister  of Railways 
and Tran̂ rt (Shri Alagesan):  (a)
Yes.

(b) It is not considered necessary 
to place these technical proposals on 
the Table of the House.

(c) As the proposals received were 
incomplete  and did  not take into 
consideration the technical comments 
previously offered by the Consulting 
Engineer Roads, the Madras Govern
ment have been asked to submit modi
fied plans and estimates  and fuller 
details in the light of these ĉjmments.

(d) After the plans and estimates 
r̂e finalised.

Fisheries  Resbarch Stations

149X. Shri Mnnlswamy:  (a) wm
the Minister of Food and AiktxMm 
b̂ pleased to state the number of 
Fisheries Research Stations in India 
and their main activities?

(b) What is the total amount tpant 
on these Stations since their incep
tion?

(c) Are any foreign expertSi work
ing in any cf these Research Stations?

The Minister of Food and Agrieiil-
ture (Sliri Kidwai): Information con
cerning State Governments has been 
ĉ Ued ior and will  be laid on the 
table ot the House, when received. 
The requisite Information in so far as 
the Central Government are cgncem- 
ed, is as follows:—

(a)  Two, viz,. (1) Central  Inland 
Fisheries Research Station,  Barrack- 
pore  (Calcutta)  and (2) Central 
Marine Fisheries  Research  Station. 
Mandapam Camp (South India).

The Inland Fisheries Research Sta
tion, with its Sub-statioii at Cuttack, 
is engaged in investigations on pond, 
ei'tuarine,  riverine  and  lacustrine 
fisheries, with particular reference to 
fisheries of Hilsa. Mullets and Major 
carps, such as Rohu, Catla and Mri- 
gal. Techniques of collection of spawn 
and rearing and transport of fry and 
ftngerlines of major carps for fish cul
ture  are  also  being  studied  and 
nominees of State Governments  and 
private candidates trained in adminis
tration and  development  of inland 
fisheries.
Marine Fisheri-es Research Station 

and its sub-Stations at Calicut, Kar- 
war, Cochin and Madras are engaged 
in  investigations  on  feeding  and 
breeding habits of marine fishes of com
mercial Importance  and on  various 
hydro-biological  factors  iniluencing 
growth and development of fishes. The 
principal  fisheries under  investiga
tion are silver bellies, perches, sharks 
and rays, milk fish, prawns, sardine, 
mackerel, oysters and clams, etc.

(b) Rs. 36,47,772/- upto 31-3/- 1953.*
(c) No.
Article 39 (‘O-of the Constitution

1494. Sbri Balwanl SiBha Mehta: wm
the Minister of Labour be pleased to 
state what measureg have been or are 
p̂roposed to be enacted by Government 
under article 39(e) of the C:onstitu- 
tion?

The Minister of Labour (Shri V. V. 
Giri): For safeguarding the health and 
strength of workers, including child
ren, employed  in  factories,  planta
tions arid mines,  Gover’iment have 
enacted legislations like the Employ
ment of Children Act, 1938, the Fac
tories Act, 1948, the Emplô êes State 
Insurance Act. 1948, the Plantations 
Labour Act, 1951, and the Mines Act, 
1952. The Five Year Plan also con
tains recommendations for  securing 
effective enforcement of these Acts, 
Plans also exist to protect the health 
of citizens.  Proper  implementation 
of these should help in furthering the 
object of the first part of Article 39
(e)  of the Constitution.




